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 Title:  Introduction  of  'The  Representation  of  the  People  (Amendment)  Bill,  2016.  (Substitution  of  new  section  for  section  3,  etc).

 थी  राजेन्द्र अगूवाल  (मेरठ):  मैं  पूछताछ  करता  हूं  कि  लोक  पूतिनिधित्व  अधिनियम,  1951  का  और  संशोधन  करने  वाले  विधेयक  को  पुटस्थपित  करने  की  अनुमति  St  जाए।

 HON.  SPEAKER:  The  question  is:

 "That  leave  be  granted  to  introduce  a  Bill  further  to  amend  the  Representation  of  the  People  Act,  1951."

 The  motion  was  adopted.

 शु  राजेन्द्र  नवाल  मैं  विधेयक  को  पुरःस्थापित करता  हा
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